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Daman              21
st
 April,  2022    1 Vaisakha,  1944  (Saka)               No. : 39 

 

 

 

U.T. Administration of Dadra and Nagar Haveli  

and Daman and Diu 

Department of Law and Justice 

Vidyut Bhawan, Nani  Daman  

NOTIFICTION 

No. LAW/U.T. Merge (4) /Adapt. State Law/2022/95                  Dated: 20/04/2022 

In exercise of the powers conferred by section 19 of the Dadra and Nagar Haveli and Daman 

and Diu (Merger of Union Territories) Act, 2019 (44 of 2019) and in pursuance of the Dadra and 

Nagar Haveli and Daman and Diu (Adaptation of Central Law, State Laws and Presidential 

Regulations) Orders, dated 18
th
 January, 2022 a copy of “The Union Territory of Dadra and Nagar 

Haveli and Daman and Diu State Higher Education Council Act, 2018 as adapted to the Union 

Territory of Dadra and Nagar Haveli and Daman and Diu” dated 20/04/2022 is hereby publish in 

the Official Gazette of this Union territory of Dadra and Nagar Haveli and Daman and Diu for 

implementation and for general information. 

 

 

 

Sd/– 

(Rohit P. Yadav) 

Secretary Law 

Dadra and Nagar Haveli and 

Daman and Diu 
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U.T. ADMINISTRATION OF DADRA AND NAGAR HAVELI AND 

DAMAN AND DIU 
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